| TEM NO. 5 COURT NO. 7 SECTI ON X'V
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).1683/2006

(From the judgenent and order dated 03/08/2005 in CRP No. 28(SH)/2004 of
The H GH COURT OF GUWAHATI, Shill ong Bench)

UNION OF I NDI A & ORS. Petitioner(s)
VERSUS
CAVRUS ZAMAN GHAFUR PARI AT Respondent ( s)

(Wth appln(s) for permission to file addl. affidavit and permission to file reply to
the addl. affidavit filed by the petitioner and with prayer for interimrelief and

of fice report )

[ FOR FI NAL DI SPCSAL ]

Date: 17/01/2008 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTICE G P. MATHUR
HON BLE MR JUSTI CE AFTAB ALAM

For Petitioner(s) Ms. Rajni Chri, Adv.
Ms Anil Katiyar, Adv.

For Respondent (s) Ms. Sumita Hazari ka, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

As prayed by | earned counsel for the respondent, the case is

adj ourned by two weeks.

(Pardeep Kumar) (Radha R Bhati a)
Court Master Court Master



